Name of the corporate debtor: Orkus Private Limited
Date of commencement of CIRP: 07.12.2023

List of creditors updated upto: 22.01.2025

List of Operational creditors (Government Dues)

ANNEXURE-2

Details of claim received

Details of claim admitted

Amount
of any
3 q Amount| Amount % of Amount mutual | Amount of Amount of
SL . Identification covered | covered |Whether . of A . .
Name of creditor Date of Amount Amount of . voting . dues, claim not claim under Remarks, if any
No. No. i N . . Nature of claim by by related . |continge q . .
receipt claimed claim admitted . share in A that admitted verificati on
security [ guarant [ party? nt claim
. CoC may be
interest ee
set- off
1 [The Assistant 0OC-1 19.12.2023 7,26,826 7,26,826| Government dues - - No 0% - - - -
Commissioner, GST- Kerala
Assistant Commissioner revised upon receipt of
2 (GST) 0C-2 29.01.2024 49,68,120 49,68,120| Government dues - - No 0% - - | letter dated 29.10.2024
for revision of claim
56,94,946 56,94,946 - - 0% - - - -




